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• 	 CENTRAL ADMINISTRATIVE TRIBUNAL 

• 	 ERNAKtJLAM'BENH 

O.A. N0.108/99 

Monday, this the22nd day of February, 1999. 

CORAM 
HON'BLEMR A.M.. SIVADAS, JUDICIAL MEMBER 

Baby.P, Casual Mazdoor, F' office of the. Sub Divisiflal EPgineer (Auto ii) 
Central Telephone Exchange. 
Calicut -1, residing at 
Kuttimon House, 
veliyancheripadarfl, Ca1icit. 	 •• Applicant 

By Advocate Mr M. Paul \arheSe 

vs. 

1. Junior Telecom officer, 
Buildings, Telephone Exchange. 
Calidut - 673 001. 

2, General Manager, 
Telecommunications, •Calicut. 

.. Respondents 

By Advocate Mr Govindh K. Bharathafl, Sr.CGSC. 

The application having been heard on 22 ! 2 . 99 . 
the Tribunal on the same day delivered the following: 

OR D ER. 

Since the 
MiSCTflOUS 

application for condonation 

of delay is dismissed, the Original application is dismissed. 

No costs. 

Dated the 22nd dy of February, 9g,?. 

M. SIVADAS 
JUDICIAL. MEMBER 

p.22299 
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